
Dated:- 17/August/2024
To, 
The Consultant (Judicial) 
Hon'ble National Green Tribunal, 
PB, New Delhi.

Subject- The Report No: DMU/JC/1840 Dated: 09-03-2024 submitted to H'NGT by DC 
Udhampur, Smt. Saloni Rai is fake, false and fabricated.

Ref H'NGT Case no:-OA No:- 176/2023/Del hi, (P B) Dated ;-04/03/2023
Diary No:- 070110200339/2023, Dated:- 04/03/2023
Titled :- Rohit Padha V/s Union Territory of J&K & ors

Worthy of Praise Sir,

The report No. DMU/JC/1840 Dated: 09-03-2024 submitted to H'NGT by DC 
Udhampur, Saloni Rai, must be thoroughly investigated so that the truth behind the report can be 
revealed.

Thanking you
Yours Faithfully

Rohit Padha
(H'NGTOA 176/2023, PB, ND)
Email:- rohitpadhal 978@gmail.com
Off:-87/7,Dhar-Road,Shaktinagar, Garrian Talab, Udhampur, Mob: 9596382987, 9149872987.
Copy:-
1. The Worthy Chief Secretary of J&K
2. The Chairman, Pollution Control Committee, J&K
3. The Commissioner Secretary HUDD, J&K
4. The Divisional Officer, JKPCC.
5. The Director Urban Local Bodies, Jammu
6. The Deputy Commissioner Udhampur
7. The District Pollution control board Udhampur
8. The CEO/EO of M unci pal ity Udhampur
9. The Member of Social Audit Committee for Quality Assessment of work of Devika Project.
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To,
The Consultant (Judicial) Dated:-17/August/2024
Hon'ble National Green Tribunal, 
PB, New Delhi

Subject- The Hon'ble Court had given orders to remove encroachment from the banks of river 
Devika but till now no significant work has been done on it, the order of the court has not been 
implemented till date, encroachment is still visible on the banks of the river. (Photo Attached)

Ref H'NGT Case no0 A No:-176/2023/Delhi, (P B) Dated 04/03/2023

Worthy of Praise Sir,

A few years ago, HNGT had imposed a fine of Rs 1.39 crore on Udhampur 
Municipality. Sorry to say that this amount has still not been deposited. What punishment will 
be given to the Udhampur municipality for not depositing the penalty amount?

Sir... Let me tell you that not only encroachment has taken place in the Green Zone with the 
help of the District Administration, but new construction work is also going on under the 
supervision of the administration. I recently raised my voice on the illegal construction and 
due to which they had to stop the ongoing construction work. Now I want to know who gave 
permission to this contractor to build a two-storey building in the "Green Zone". Ask DC 
Udhampur to provide a copy of that permission, (photo and Discontinuation order attached)

Sir. ..You can also get an idea of how competent DC Udhampur Saloni Rai is from the order of 
the civil court Jammu. (News from Amar Ujala newspaper is also attached). Not just H'NGT , 
even the civil court Jammu is surprised by her way of working.

Sir... I am repeatedly saying that the court had ordered to remove the encroachment around the 
Devika river but nothing much has been done on it till now, the court order has not been 
followed properly till date, the encroachment is still visible on the river bank and I am attaching 
some pictures as proof. Now the question arises here that why did DC Udhampur Saloni Rai, 
Sham Singh (Naib Tehsildar) and Vimai (Gardawar) submit a false report of encroachment to 
H'NGT ? Ask Saloni Rai, Sham Singh and Vimai why they gave wrong information to the H'NGT. 
What punishment will be given to them for submitting wrong information to H'NGT? Let us tell 
you that the width of the Devika river behind the Relaxo showroom at MH Chowk is 30 feet. 
Apart from this river, is there any river whose width is 30 feet? (photo attached)

Sir... As per AAA, there are two rivers in subject, one Tawi and other Devika, both are holy 
rivers. One is Tawi, the Surya Putri and the other is Devika, the elder sister of the Holy River 
Ganga. The whole world is seeing how much the quantity and quality of Devika River water has 
improved after wasting Rs 123 cr by UEED, it is not hidden from anyone. Now I want to know 
what the UT govt is going to do to clean the water of the Tawi river with the remaining money?

Thanking you
Yours Faithfully

RohifPadha
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To,
The Consultant (Judicial) Dated: -17/August/2024
Hon'ble National Green Tribunal, 
PB, New Delhi

Subject-We need a permanent CEO/EO for Udhampur Municipality so that the problems of the 
solid waste management plant, municipal wards and the Devika River can be solved.

Ref H'NGT Case noOA No:- 176/2023/Delhi, (P B) Dated 04/03/2023
Diary No 070110200339/2023, Dated 04/03/2023

Titled Rohit Padha V/s Union Territory of J&K & ors

Worthy of Praise Sir,

I came to know from the newspaper that the UT Govt is running Swachhta Pakhwada- 
2024 (1-15 July 2024), its good, but i feel it is more of a photo session than work. On one hand, 
Swachhta Pakhwada is going on and on the other hand, the post of CEO/EO in our Udhampur 
Municipality is lying vacant for more than 3 months, the work is being managed by giving 
additional charge to the BDO of Pancheri. Can Swachhta Pakhwada run without CEO/EO?. We 
need apgffpgngnt t/fflarnpurthe jProb/emsof (fte "so/Zd
waste management plant “ municipal wards and the Devika River can be solved.

Sir... Six months ago H’NGT direct them to form a 24-member protection force for cleaning the 
Devika river. Was that protection force formed? if not, then when will it be formed? If it has 
been formed then what are the names of its members?. It is very sad that these things are still 
confined to papers, in reality nothing happened and once again the order of H'NGT was not 
implemented. This news has also been published in the newspaper. Please outsource 24 
members so that the municipal wards/ Devika river can be cleaned properly. (Photo Attached)

More than a dozen letters have been given to the administrative secretaries during 
different Janta Durbars regarding the above two demands, but it is very unfortunate that till 
now no one has paid attention to the legitimate demands of the public. So now I request 
H'NGT to please direct to appropriate office to fulfill above demands of public. Please help us 
in appointing CEO/EO so that the work of the municipality can run smoothly. Unless a 
permanent CEO/EO is appointed, the dreams of ‘Solid Waste Management” will remain just 
dreams. Without CEO/Staff, neither the municipality wards nor the Devika river can be cleaned, 
so try to get CEO/EO and other staff appointed.

Thanking you
Yours Faithfully

RohifPadha

Email:- rohitpadha1978@gmail.com
Off:-87/7,Dhar-Road,Shaktinagar, Garrian Talab, Udhampur, Mob: 9596382987, 9149872987 
Copy:-
1. The Chairman, Pollution Control Committee, J&K
2. The Commissioner Secretary HUDD, J&K
3. The Director Urban Local Bodies, Jammu
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Dated:- 17/August/2024
To,
The Consultant (Judicial) 
Hon'ble National Green Tribunal, 
PB, New Delhi

Subject - Protection under the Whistle-blower Act.

Ref H'NGT Case no OA No:- 176/2023/Delhi, (P B) Dated :- 04/03/2023
Diary No :- 070110200339/2023, Dated :- 04/03/2023
Titled :- Rohit Padha V/s Union Territory of J&K & ors

Worthy of Praise Sir,

On 22 January 2024, I had pleaded for protection for myself under the 
Whistleblower Act in front of Commissioner Secretary Housing & Urban Development 
Department, J&K, DC Udhampur, ADDC Udhampur, ADC Udhampur, ACR Udhampur and 
others at Dak Bungalow Udhampur and also said that I am being harassed by repeated phone 
calls due to which I have to change my phone number repeatedly, and I have also written 
several letters in this regard, but unfortunately the district administration Udhampur/ UT Govt 

'AAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAAA<fc>AAA>

has neither contacted me nor paid any attention to that plea yet. Perhaps the UT 
administration is waiting for some untoward incident to happen.

So until any decision/verdict of H'NGT on Devika river project, please provide me protection 
under whistle blower act, so I request you with folded hands to please direct UT govet for the 
above demand.

Thanking you
Yours Faithfully

RohifPadha
(H'NGT OA 176/2023, PB, ND)
Email:- rohitpadhal 978@gmail.com
Off:-87/7,Dhar-Road,Shaktinagar, Garrian Talab, Udhampur, Mob: 9596382987, 9149872987. 
Copy:-
1. The Worthy Chief Secretary of J&K
2. The Chairman, Pollution Control Committee, J&K
3. The Commissioner Secretary HUDD, J&K
4. The Divisional Officer, JKPCC.
5. The Director Urban Local Bodies, Jammu
6. The Deputy Commissioner Udhampur
7. The District Pollution control board Udhampur
8. The CEO/EO of Muncipality Udhampur
9. The Member of Social Audit Committee for Quality Assessment of work of Devika Project.
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Dated:- 17/August/2024

To,

The Consultant (Judicial) 
Hon'ble National Green Tribunal, 
PB, New Delhi.

Subject- Unless the suggestions of the public are taken into consideration, it does not seem 
possible to resolve the issue of quality and quantity of water of the holy Devika river.

Ref H'NGT Case no :- OA No:- 176/2023/Delhi, (P B) Dated :- 04/03/2023
Diary No:- 070110200339/2023, Dated :-04/03/2023 
Titled :- Rohit Padha V/s Union Territory of J&K& ors

Worthy of Praise Sir,

A team should be formed under the chairmanship of the Chief Secretary of Jammu and 
Kashmir and that team should be asked to go to Udhampur and meet the complainants, Social 
Audit Committee (SAC) and the public to take suggestions so that the issue of the Devika 
River Project can be resolved. I have been saying repeatedly that the quantity and quality of 
water of the holy river can be increased and the problem can be solved. All that is needed is 
the zeal to work and dear intentions of the officials, which is not visible anywhere in Jammu 
and Kashmir these days.

Unless the suggestions of the public are taken into consideration, a solution to this issue does 
not seem possible.

Thanking you
Yours Faithfully

RohitfPadha
(H'NGT OA 176/2023, PB, ND)
Email:- rohitpad ha 1978@gmail.com
Off:-87/7,Dhar-Road,Shaktinagar, Garrian Talab, Udhampur, Mob: 9596382987, 9149872987.
Copy:-
1. The Worthy Chief Secretary of J&K
2. The Chairman, Pollution Control Committee, J&K
3. The Commissioner Secretary HUDD, J&K
4. The Divisional Officer, JKPCC.
5. The Deputy Commissioner Udhampur
6. The District Pollution control board Udhampur
7. The CEO/EO of Muncipality Udhampur
8. The Member of Social Audit Committee for Quality Assessment of work of Devika Project.
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I
()nice <>f the Chief Kxcculivc Officer, Municipal Council

1 dhaiiipnr.

Sh. 11 ia Kiran
s/o s1 Ashok Shanna
Site al Ward no. 18, near Bajaj Showroom, Udhampur.

No: M< U/Notice/2024 25//2#J-9z> Dated: 07-

Sub: Notice under section 12(1) of the Act. for discontinuation of 
luilding Operation.

Whereas, on the basis of information received by me from the field 
staff/on spot inspection at site in terms of section 6 of the Act, reflect that 
you .- e raising construction in contravention of the provision of J&K 
Centre of Building Operation Act, 1988 at Ward No. 18, near Bajaj 
Show om, Udhampur on the site being within the purview of said Act.

jow, therefore in exercise of power conferred under section 12(1) of 
Centre of Building Operation Act 1988, you are hereby called upon to stop 
the construction is being raised in contravention of section 4 of said Act.

Moreover, Basement floor has already been constructed you before 
my joining therefore you are hereby directed to explain by which authority 
you have the permission for the execution of said work.

.n addition to that show cause notice is served against you under 
COBO, Act 1988 for construction without permission to explain your 
position within 03 days failing which your action warranted under rule will 
be taken against you.

Chief ExecutKcTOfficer, 
Manici^/al Council, 

Udhampur.

Copy to the:

1. Administrator, Municipal Council Udhampur, for kind information.
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2, Indra Nagar, Udhampur, Ladan, 182101 
Lat 32.930526°

& Long 75.13844°
; 06/08/24 01:29 PM GMT +05:30

D GPS Map Camera
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Udhampur, null, null
W4GP+V62, Raghunathpura, Udhampur, 182101
Lat 32.927179'
Long 75.13522’
08/08/24 05:39 PM GMT +05:30
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Tel No 0191 2569126 Erw»«: dphuddZ018(S> gmail.com

.? <•
S' ®

Government of Jammu & Kashmir
Housing & Urban Development Department 

Civil Secretariat. Jammu.
h -:0:- ,,

Subject:- Accord of Administrative approval for Implementation of 
the Project namely Pollution Abatement of River Devika 
and River Tawi at Udhampur Town (J&K) under 
National River Conservation Plan (NRCP) approved by 
Ministry of Environment. Forest & Climate Change Govt, 
of India.

Ref. No. (0 Letter No. CE/ UEED/CJ / Pig/849-51 dated 24.8.2016 front 
Chief Engineer J&K UEED

(ii) Leiter Nos. HUD/Plan/08/2017 dated 12.01.2018 to Chief 
Engineer J&K UEED, No. even dated 27.9.2016 . 15.12.201 7 
to MoEF&CC, Gol.

(Hi) Leiter Nos. I-12012/3/2015-NRCD !1 Dated 23.12.2015. 
Dated 13.10.2016. O7.U2.2U17. 05.1.2018. Minutes of the 
Meeting of Standing Finance Committees (SFC) held on 
17.9.2018 issued under endorsement No.J-27023/1 /2016- 
NRCD-il dated 25.9.2018, sanction letter of No. even dated 
28.9.2018 & release of funds vide sanction letter of No. even 
doled 31.10.2018 regarding the project proposal for 
Pollution Abatement of River Devika and River Taivi at 
Udhampur Town (J&K) under National River Conservation 
Plan (NRCP)

(iv) Planning Development & Monitoring Department's 
agreement for providing I O’/, state Share for the Project 
conveyed ride UO No. PD/H&UD/Plan/67/2013 Dated 
07.02.2018 and Concurrence to the Accord of Administrative 
Approval for execution of the project conveyed by Finance 

\ Department tide UO No. FD-V11-19(01)2012-1 dated
06.12.2018

(v) Slate Administrative Council Decision No. 6/1/2019 Dated 
04.01.2019

Government Order No. -HUD of 2019
Dated: I -01-2019

In exercise of Powers vested under Section 4-9(6) of 
Financial Powers and with the concurrence of Planning &

1
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